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grants in this House. The previous gov-
ernment collapsed and only god knows 
present government's fate but the con-
ditions of the Kashmiri migrants num-
bering about one and half to two lakhs 
are still unchanged as they have been 
leading a miserable life like gypsies for 
the last one year ether in Jammu or at 
, e Boat Club in Delhi. About one lakh 

,...ersons are in Jammu and about fifty 
thousands, have taken shelters in Delhi. 
They ahve become refugees in their 
own country. Here each family is given 
Rs. 750 only which despite our repeated 
requests has not been enhanced yet. 
Mr. Speaker, Sir. is it possible for a 
family to fulfill its necesseties within As. 
750 in these high times? Their only fault 
is that they call India their mother. They 
also might have been allowed to live in 
Kashmir comfortably if they would have 
accepted the 'Islam' or they would have 
succumbed their wills before such 
pressure. I myself have gone to Jammu 
to see their lives. They are living like 
animals there. Under a tent of 10 by 20 
size four families are compelled to live 
together. Mr. Speaker. Sir, Yeaterday. 
here in thiS House. the han. Prime 
Minister had made his submission that 
he visited the riot-affected areas be-
cause on the wake of his visit the forces 
were deployed there. which helped in 
stopping the riot. But neither the previ-
ous Prme Minister nor the present Prime 
Mnister has gone to Jammu how they 
are passing their lives in this biting-
cold. The Bhartiya Janta party has dis-
tributed blankets among them but the 
Government has not provided then with 
any help. So. Sir. through you I request 
the Government to send atleast some 
Minister to the camps of Jammu to see 
their condttions. The f30vernment should 
pay its attention also towards the de-
mands f"!lade by the- refugees residing 
here in De-1hi .. One 6f their major de-
mands is about rehabjlitating them 
permanently or semi-permanently. 

MR. SPEAKER: The Government is 
looking into this. You may sit now. 

SHRI MADAN LAl KHURANA: Sir. you 

must be remembering that from the same 
chair you had assured last time that ... 

MR. SPEAKER: I remember what I had 
said and even this time I am saying the same 
thing. 

SHRI MADAN LAL KHURANA: Please 
ask the Government. Sir. 

MR. SPEAKER: The Ministers 01 the 
Gov,ernment are listening to it. 

SHRI MADAN LAL KHURANA: The 
Government should show sympathy to wards 
those migrants. Please draw the 
Government's attention towards them. (In-
terruptions) As they had to go similarly you 
also will be ... (/nteffuptions) 

THE MINISTER OF COMMERCE AND 
MINISTER OF LAW AND JUSTICE (SHRI 
SUBRAMANNIAM SWAMI): They had 
committed sin. 

SHRI MADAN LAl KHURANA: But now 
you should do something atleast. 

MR. SPEAKER: Shri Harish Rawat. you 
may say about the N.D.M.C. 

12.15 hrs. 

RE. STRIKE BY N.D.M.C. WORKERS 

[ Translation} 

SHRI HARISH RAWAT (Almorah): Mr. 
Speaker. Sir. through you I want to draw the 
attention of this House as well as of the 
Government towards the strike of the work-
ers of the N.D.M.C. 

Sir. the N.D.M.C. staff had given Price 
notice in favour of their demands long before 
but the N.D.M.C. administration which is 
under the influence of the Bhartiya Janta 
Party has forced them to continue their strike 
due to which water-supply has been dis-
connected in every colony of the New Delhi 
area. You may confirm this from the staff 
working here who also are not getting water 
in their quarters. Fifth is spreading every-
where. This is the adverse situation of Delhi. 
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[Sh. Harish Rawat] 

the capital of the country, where all the 
Minister reside. But the Government is least 
concerned about all this. The influence of 
Shri V.P. Singh's Govenrment is still on the 
N.D.M.C. administration. 

Mr. Speaker, Sir, through you I would 
like to request all the Ministers in general and 
the Minister of Parliamentary Affairs in Par-
ticular to advise the Home Minister to nego-
tiate with the staff of the N.D.M.C and to 
concede their demands in order to end their 
strike so that the residents of New Delhi 
could get water facility and filth could be 
removed from there. (Interruptions) 

MR. SPEAKER: O.K. Rawatji, now re-
sume your seat. Even the M.Ps are not 
getting water now. 

(Interruptions) 

(English] 

SHRI KAMAL CHAUDHRY 
(Hoshiarpur): Mr. Speaker, Sir, the NDMC 
workers are on strike for more than 11 days. 
They are on an indefinite strike. About two 
years ago, a compromise was reached be-
tween the NDMC Workers Federation and 
the Delhi Administration for the implemen-
tation of the Sivasankaran Committee's 
recommendations; only about 64 per cent of 
the employees have been given these en-
hanced pay scales and rest of the 36 per cent 
workers have not got these pay scales. Now, 
these workers are on an indefinite strike and 
they are not going to resume work unless the 
Government intervenes and brings pay parity 
for all the workers. So, I would request the 
Government to kindly intervene and imme-
diately bring about a solution to this problem. 

Sir, my second point is that the Airbus A-
320 was grounded in the month of February 
by the previous V.P. Singh Government. It 
has caused a loss of Rs. 200 crores to the 
Government. The moment the new Gov-
ernmenttookover, the Civil Aviation Minister 
has resumed the operation of this aircraft. i 
would like to know as to what was the cause 

for which this aircraft was grounded. It was 
pu rely a political motive for which th is aircraft 
was grounded causing so much loss to the 
Government. (Interruptions) 

MR. SPEAKER: Mr. Kumaramangalam, 
I will allow you afterwards. Please take your 
seat. 

SHRI KAMAL CHAUDHRY: I request 
that a parliamentary committee should be 
formed to make an enquiry into the matter. 
... (Interruptions) 

[ Translation] 

PROF. VIJAY KUMAR MALHOTRA 
(Delhi Sadar): Mr. Speaker, Sir, thousands 
of the workers of the New Delhi Municipal 
Corpration have gone on strike for the last 15 
days. Theircases which had been forwarded 
by the New Delhi Municipal corporation to 
the central Government are pending there 
for the last three years. After the Congress 
Government there came the V.P. Singh 
government and now there is the government 
of Shri Chandra Shekhar Ji. But all these 
three government have maintained silence 
over this issue. Why are the recommenda-
tions made by the Shiv Shankar Committee 
regarding this issue not being conceded by 
the government? Water-supply, sanitation, 
dispensarie etc. have been paralysed due to 
this strike and lakhs of people are suffering 
from this. Why the demands of these work-
ers, which will be conceded after ten days, 
are not being conceded just today so that the 
unnecessary sufferings of the public may ba 
avoided. It is my request to you to ask the 
hon. Home Minister to negotiate with the 
workers and take initiatives to end their strike 
as the public as well as the M.Ps. are facing 
accute shortage of water. (Interruptions) 

MR. SPEAKER: This is very important 
issue. 

( Interruptions) 

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA 
PRAKASH MALVIYA): Mr. Speaker, Sir, it is 
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correct that the employees of the New Deihl 
MUnicipal Corporation are on thE:t stnke for 
the last 11 days The hon Member has 
raised an Important Issue and the govern-
ment, through the concerned MInistry would 
take proper steps Immediately regarding this 
( Interruptions) 

SHRI L K ADVANI (New Deihl) It IS a 
very serious Issue as the people In this area 
are faCing acute shortage of water I would 
like to inSist on the government to give de-
tails of the action taken In this regard to the 
House before Its adjOurnment In the evening 
( InterruptIons) 

[English] 

MR SPEAKER I Will come to you I do 
not know why you are standing Please Sit 
down 

[ Translation] 

SHRI RAM VILAS PASWAN (Hajlpur) 
Mr Speaker, Sir, thousands of Adlvlasls are 
onthe Oharanaforthe lasttwodays because 
they have been displaced due to the 
Narmada Project TheIr problem IS acute 
one as most of the projects are undertaken 
on their lands but they are neither rehabili-
tated any where nor given adequate repre-
sentation In those projects The Adlvasls 
from the different corrers of the country have 
reachd here to demonstrate In favour of their 
demands In this regard I hav moved an 
adjournment motion In the House So, I 
request the Government to conSider the 
problems of the Adlvasls (InterruptIons) 

[English] 

SHRI LOKANATH CHOUDHURY 
(Jagatsrnghpur) Sir, there were floods rn 
Ganjam dlstnct of Orissa on 4th of Novem-
ber affecting 10 lakhs of people In 19 blocks 
The magnitude of devastation IS such that 
there was no companson In this century By 
words you cannot deSCribe the mlsenes of 
the people Hundreds of Villages have been 
compeletly washed away, uprooting the very 
eXistence of the people hVlng there The river 
changed Its course and all the constructions 

that were there In those areas from 1857 to 
till today have all been destroyed 10 lakhs of 
people are today lYing under the sky and the 
problem has become serious Thge State 
Government by the time of this flood have 
already exhausted all relief funds for other 
calamitIes whch engulfed the State earher 
The Central Government and the Pnme MIn-
Istervlslted And then, Shn Rajlv Gandhi has 
also VISited But the people are not getting 
any hep from the Centre So far the Centre 
has not reated this calamity as a rare case 
Unless the Centre comes to the help of the 
State Government, It Will be ImpOSSible to 
rehabilitate the people Thousands of chil-
dren are Without food Never the history has 
seen such destruction cue to floods Unfor-
tunately, the national Press also has not 
given proper publiCity to It 

I therefore, want that It should be diS-
cussed In this House I have given a notice 
under rule 193 Andhra cyclone was diS-
cussed here This may also be dIscussed so 
that the whole country should know what 
misery the people have been suffenng In thiS 
part of the country 

Mr Speaker, I want an assurance from 
you that ths matter shOUld be discussed In 
the House 

MR SPEAKER You have had your 
say Now please SIt down 

PROF P J KURIEN (Mavehkara) I 
would only like to submIt that the Issue raised 
by my colleagues, namely Mr Kamal 
Chowdhury and Mr Hansh Rawat should 
not be brushed aSide 

MR SPEAKER They have raised about 
NOMC workers only 

PROF P J KURIEN It IS Important 
because It Involves the question of life of our 
people 

The prevIous Government has grounded 
A-320 alfcrafts and the then Minister of CIVil 
AViatIon has saId, they do not want to fisk the 
life of the people and thereforek they hage 
grounded the aircraft Now, thiS Government 


